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0 R D E R 

D. Purkavastha, JM 

When the matter is called on, none' appears on behalf of the 

applicant. 	Ld. counsel Mr. Arora appearing on behalf of' alleged 

contemner submits that .the order passed by this Tribunal in O.A. No. 

946 of 96 on 2.7.97 has been complied with. Mr.Arora further submits 

that he has filed the reply stating therein that the order of this Tribunal 

has been complied with. The applicant did not file any rejoinder. On 

the face of the submission of Mr. Arora, Id. counsel for. the alleged 

contemner, the contempt application is disposed of. 

2. 	No order is passed as to costs. 

Member (A) 
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